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MINISTRY OF FINANCE
(Department of Expenditure)
(OFFICE OF CONTROLLER GENERAL OF ACCOUNTS)
NOTIFICATION
New Delhi, the 28th January, 2026
F. No. A-31013/1/2025/Gr.A/3129— In terms of the provisions of Rule 7 of Indian Civil Accounts Service

(Group ‘A’) Rules, 2025, the President is pleased to appoint Ms. Nelli Harika, ICAS (2021) in the Junior Time Scale in
Level-10 in the Pay Matrix in substantive capacity with effect from 11.01.2026.

ANANG RAWAT, Asst. Controller General of Accounts (HR-I)
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